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 Sh. Sunil Kumar, Advocate for the Operational Creditor is present. Ld. Counsel for 

the Operational Creditor has filed the affidavit of service, which shows that the notices 

have been sent to the Corporate Debtor through courier, but till date, none has appeared 

on behalf of Corporate Debtor. Operational Creditor is further directed to issue notice to 

the Corporate Debtor through email and file affidavit of service within three days. 

 List the matter on 31
st
 July 2018 for admission. 
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